
No. 4-600 1 | 12812010- Ad m in.I (LA)
Governmcnt of India

Ministry of Law &.Iusticc
Depa rtm en: 

:l.t#", 
A ffa i rs

Shastri Bhawan, New Dclhi
Dated the l lth September, 2025

t70
OFFICE ORDER NO. /2025

Consequent upon transfer/posting of officers, the competent authority in pursuance to
the provisions contained in Section (5Xl) and (2) of the Right to Information Act, 2005, has

re-designated the following officers of this Departmcnt as Central Public Information Officcr
(CPIo): -

S. No.lSections lct lo (Shri/Ms.) lt inL orn"cr of CI'IO (Shri/Ms.)
l. lA. S. Kolkata lnima Bogi, SO lAjay Sharma, Superintendent (Legal)

2. lB. S. Mumbai lS. f . namanna, ALA lanup Kumar, Supcrintendcnt (Lcgal)

sffitf6
(Shweta Kamboj)

Under Secretary to the Govt. of India
Tel:-01123386260

Ie,
l. The officers concerned.

2. PS to Hon'ble MoS (l/C) L & J/ PSO to Law Secretary/ Sr. PPS to AS (AM)/ PSOs or
Sr. PPS to JS & LAsiSr. PPS to JS (AKAySr. PPS to Sr. GA(MCP).

3. In-charge, CentralAgency Sectionil-itigation (HC)/Litigation (LC)/Branch Secretariats
(Mumbai/Chennai/I(olkata./B engaluru).

4. All Sections in the Department of LegalAffairs (through email).
5. NIC Cell with request to upload the above order on the website of this Department.
6. E-office portal and Office order folder.


